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Issue of Ration Cards on bogus 
Certificates 

1211. SHRl SUNIL KUMAR PATT-
NAIK; Will the Minister of FOOD AND 
CTVIL SUPPLIES be pleased to state; 

Ca) -whether it is a fact that some anti-
social elements are issuing bogus certificates 
in the name of B.D.Os. and Pradhans of 
various places throughout the country for 
issue of ration cards for consumers residing 
under Circle No. 43 of Food and Civil Sup-
plies Department, if so, whether any inquiry 
has been conducted into the matter- 

 

(b) if so, the results thereof; 

(c) the number of such certificates issued 
by B.D.Os. and Pradhans of different places, 
received by Circle No. 43 of Food and Civil 
Supplies Department during the last three 
years; and 

(d) whether any scrutiny has been made 
to ascertain the genuineness of such 
eretiftcates, if so, the details thereof, and if 
not, the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI GHULAM NABI AZAD): 
(a) to (c) According to information furnished 
by Delhi Administration, no general enquiry 
on the question of issue of bogus certificates 
in the name of Block Development Officer's 
(BDO) and Pradhans has been conducted by 
them. Certificates from BDOs and Pradhans, 
wherever received alongwith applications for 
issue of ration cards are not the sole basis for 
issue of ration cards. Ration cards are 
invariably issued after conducting appropriate 
local enquiries. 

(d) Verification of authenticity of 
certificates by making a reference to BDOs 
and Pradhans is not considered necessary 
because these are not the basis for issue of 
ration cards. 


